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Part -heard
Civil Appeal No.6304/1998
BHUPI NDER KR. SHARMA Appel I ant (s)
VERSUS
BAR ASSCOCI ATI ON PATHANKOT Respondent (s)

( Wth Appln(s). for stay & Ofice Report )
( Wth a copy of conpliance report ) ( For final disposal )

Date : 28/09/2001 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE D. P. MOHAPATRA

HON BLE MR JUSTI CE SH VARAJ V. PATIL
For Appellant (s) M. R Venkataramani, Sr. Adv.

M Vi nay Kumar Garg, Adv.

For Respondent (s) Anoop Choudhary, Sr. Adv.
Sudhi r Walia, Adv.
Sanj ay Sarin, Adv. for

M
M.
M.
M . Mahi nder Si ngh Dahiya, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ 1 S A
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After hearing |earned counsel for the parties,
the Court reserved its judgnent.
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